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UTTER I'RAoESII CIVIL LAWS AMENDMENT 
Aer,1968 

SHRI JAGANNATH PAHADlA: On 
behalf of Shri M. Yunus Saleem, I beg to 
lay on the Table a copy of the Uttar 
Pradesh Civil Laws Amendment Act, 1968 
(President's Act No. 35 or 1968) published 
in the Gazette of India dated the 2nd 
December, 1968 (HIndi and EnBlish 
Versions), under sub-section (3) of Section 
3 of the Uttar Pradesh State Legislature 
(Dclelllltion of Powers) Act, 1968. [Placed 
In Library. See No. LT-2700/68[. 

ANNUAL ACCOUNTS Of WEST BENGAL STATE 
EUCl'RICJ'JY BOARD, ANNUAL ADMINISTRA-
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COMMITfEE ON ABSENCE OF MEM-
BERS FROM SITIlNGS OF THE HOUSE 

MINUTES 

SHRI THIRUMALA RAO (Kakinada): 
I bea 10 lay on the Table Minutes of the 
Eighlh sitting of lhe CommIttee on Abeence 
of Members from the Sittinp of the House 
held during the current session. 

LEAVE OF ABSENCE FROM SITTINGS 
OF THE HOUSE 

MR. SPEAKER: TIle Committee on 
Abecnce of Memben from the Sittinp of 1M 
HIM* hi their Eiahth Report haw rec0m-
mended that lene of IIIemce be panted to 
the fol1owinl foun.o' Mc:mben for the 


